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1    2 3 4 5 6 7

15. Maharashtra 1,950 1,297 480 1,777 91.13

16. Manipur 681 522 15 537 78.85

17. Meghalaya 772 319 123 442 57.25

18. Mizoram 256 155 11 166 64.84

19. Nagaland 116 93 7 100 86.21

20. Odisha 16,546 14,322 1052 15,374 92.92

21. Punjab 535 389 146 535 100.00

22. Rajasthan 16,800 15,957 273 16,230 96.61

23. Sikkim 359 278 9 287 79.94

24. Tamil Nadu 2,013 1,985 8 1,993 99.01

25. Tripura 1,917 1,884 31 1,915 99.90

26. Telangana 767 584 163 747 97.39

27. uttar Pradesh 14,804 11,748 2,436 14,184 95.81

28. uttarakhand 2,655 1,210 778 1,988 74.88

29. West Bengal 13,822 12,588 631 13,219 95.64

ToTal 1,78,184 1,45,352 16,065 1,61,417 90.59*
*calculation on total connected against total eligible.

Concerns over implementation of MGNREGA

104. SHRI G. C. CHANDRASHeKHAR: Will the Minister of RuRAl 
DeVelOPMeNT be pleased to state:

(a) whether Mahatma Gandhi National Rural employment Guarantee Act 
(MGNREGA) scheme is facing a severe fund crunch and the scheme faces difficulties 
in meeting the demand for work and paying wages on time;

(b) if so, details thereof;

(c) whether 250 lawmakers and activists have written to the Prime Minister 
raising concerns over implementation of the MGNReGA scheme;

(d) if so, the details thereof and action taken thereon;

(e) whether there is an urgent need for strengthening MGNReGA, amid a 
situation of distress across rural India with massive unemployment; and

(f) if so, steps being taken by Government to improve lives of rural workers?
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THe MINISTeR OF STATe IN THe MINISTRy OF RuRAl DeVelOPMeNT 
(SHRI RAM KRIPAl yADAV): (a) and (b) The Ministry releases funds to the State/
uT based on the basis of the agreed to labour Budget, opening balance, pending 
liabilities of the previous year for the financial year, if any, and overall performance. 
Fund release to States/uTs is a continuous process and Central Government is 
committed in making funds available keeping in view the demand for work. During 
F.y. 2018-19 (as on 31.01.2019), ` 54050.64 crore has been released under the 
Mahatma Gandhi National Rural employment Guarantee Scheme (MGNReGS) to 
States/uTs. The Ministry seeks additional amount for MGNReGA as and when 
required for meeting the demand for work on the ground.

(c) and (d) Ministry of Rural Development has been received various representation/ 
references regarding implementation of the MGNREGS from Prime Minister’s Office. 
Since the responsibility of implementation of MGNReGA is vested with the State 
Governments, all representation/ references are forwarded to the concerned State 
Governments for taking appropriate action including investigation, as per law.

(e) and (f) The Government has taken steps to strengthen implementation of 
MGNReGA from time to time. These include:–

(i) Implementation of National electronic Fund Management System (Ne-
FMS) and focus on Aadhaar Based Payment system, streamlining fund 
flow mechanism, and monitoring of timely payment of wages to workers.

(ii) Training of Barefoot Technicians, capacity building of MGNReGA 
functionaries such as State Technical Resource Team/District Technical 
Resource Team/Block Technical Resource Team on Mission Water 
Conservation works, training on Geo-MGNReGA, training to Finance 
officers of States on preparation of fund proposals etc.

(iii) Framework for strengthening of monitoring mechanism developed and 
advisories issued for inspection of MGNReGA works by State, District 
and Block level officials and National Level Monitors.

(iv) The Ministry has initiated Job Cards (JCs) verification of MGNREGA 
workers to weed out the bogus and duplicates JCs.

(v) Auditing Standards have been issued and States have been advised 
to establish independent Social Audit units, conduct Social Audit as 
per Audit of Scheme Rules, training of Village Resource Persons for 
conducting Social Audit etc.

(vi) A path breaking initiative for improved planning, effective monitoring 
and greater transparency with the use space technology for geo-tagging 
of MGNReGA assets has also been launched.


